H4s  Writien Answers PHALGUNA 80, 1690 (SARA) Writtén Ansters 446

Over-crowding of Suburban Tralns in
Bombay

3818. PROF. P. G, MAVALANKAR:
Will the Minister of RAILWAYS be
pleased to state

(a) whether Government gre aware
that the total suburban trains in and
around Greater Bombay have been
uvercrowded and overloaded all the
lime; RS )

(b) if so, steps being taken to re-
tieve such pressure;

(c) whether Government have pre-
pared any alternative scheme foy un-
dergrounq circular railway for the
city of Bombay, ang if so, broad de-
tails thereof; and

(d) if not. why not?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) and
(b). Consistent with the availability
of requisite resources by way of
line/terming] facilitics and EMU coa-
ches, suburbhan trains are introduced.
Puring 1977-78 so far, a total of 64
Suburban trains (14 on the Central
Railway and 50 on the Western Rail-
way) have been introduced and the
runs of 29 Suburban traing (11 on
the Central and 18 on the Western
Railways) have been extended to
provide, relief to the commuters.

(c) and (d). No scheme for an
underground circular railway has
been prepared as an underground
railway is very expensive.

Free Carriage by Railways

3819, SHRI P. G. MAVALANKAR:
Will the Minister of RAILWAYS
be pleased to state:

(a) wnetner it is a fact that the
Railways carried some articles free
from different destinations to places
in Andhry Pradesh for supplying re-
lief and goods to the victims of the
recent cyclonic havoc there;

(b) if o, broad details thereof;

(c) whether some tractors from
Gujarat were transported by the
Railway wagons for the said purpose
and if so, whether they were sent
promptly and efficiently;

(d) if not, why not; and

(e) whether any action was taken
against such of the Railway employees
who caused delays in this?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHR]I SHEO NARAIN): (a) and
(b). Yes. This concession is ad~
missible for relief materials intended
for free distribution amongst the
viclimg in the cyclone-affecteq areas
when booked from any station in
India and consigned to the specified
authorities on production of a certi~
ficate from the consignors that the
consignment is @ gift or has been pur~
chased with funds donated by the
public for relief work and hag not
been paid for by the Central or State
Government or some agency of it.
This concession is valid upto 30th
June, 1978,

(¢) to (e). 5 tractors loaded in a
Parcel van ex-Ahmedabud to Vijaya-
wada was overcarried to Bombay
Central causing some delay in tran-
sit. Responsibility is being fixed and
appropriate action will be taken
against the staff at fault.

Imposter arrested in Pune

3820. PROF. P. G. MAVALANKAR:
Wil) the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that an
alleged imposter who travelled in
trains with a bogus VIP pasg during
the past few years was arrested in
Pune recently;

(b) if so, full facts thereof;
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(c) how was a rallway free pass
issued to him at all, and if not,
how was he able to go on travelling
unchecked;

(d) what action 13 being taken
aganst the said imposter, ang

(e) whether the said imposter pre-
viously enjoyed any frec hospitality
cluding free lodgings from the Rail-
ways and if so, how?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN). (a) Yes

(b) During ihe course of a preven-
tive cheek by Railway Vigilance, two
passengers were detected iravelling
on I Class Comphmentary Caid Pass
purpoited tg be issued by the Rail-
way Board One such pass was scized
by Railway Vigilance Inspector on
suspicion that ;¢ wus forged Sub-
sequent nvestigation 1cvealed that
the pass 50 seized as well as  <econd
pass, which was later on seized from
the passenger, wcie foiged ones
The Rallway Vigilance has handed
over this cuse to State CLD. for fur-
ther investigaition and legal action

(c) No I Class Complimentary Card
Pass was 1ssued to this pas-enget
by the Railway Board The passenger
travelled on forged pass

(d) A case has been registered by
the State C1D and investigations
are 1n progress

(e) No information on this aspect
1s available
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